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teachers in the Delhi High Court. Was 
it not incumbent on the Delhi Univer
sity and the authority to have this 
question decided prior to the filing of 
the writ, especially when there was a 
time lag* between the original position 
and the date of filing of the writ which 
is ftth of January this year?

PROF. S. NURUL HASAN: The 
letter from the University Grants 
Commission to the various universities 
Communicating the scheme is dated 
the J3th August. In this letter, it was 
stated that detailed schemes were to 
be submitted by the universities to
wards the end of November or Decem
ber. The representation from Delhi 
teachers was forwarded by the Vice- 
Chancellor to the University Grants 
Commission vide his letter dated 
January 1, 1976. You will see that 
between January 1 and January 9, 
not all the time had elapsed.

liOss due to devastating floods in Patna

*87 SHRI RAMAVATAr  SHASTRI 
Will the Minister of AGRICULTURE 
AND IRRIGATION be pleased to state:

(a) whether the loss to the tune of 
crores of rupees was caused in Patna 
town by the devastating floods in 
August last;

(b) if so, official as well as non
official estimates of the devastation 
caused;

(c) whether Government have for
mulated a scheme to find out a solution 
to the problems of the flood-affected

' people of Patna town; and

(d) if so, the salient features there
of?

THE DEPUTY MINISTER IN THE 
MINISTRY OF AGRICULTURE AND 
IRRIGATION (SHRI KEDAR NATH 
SINGH): <a) tp (d ). A  statement 
laid on the Table of the House.

Statement

(a) Yes, Sir.

(b) According to the reports receiv
ed from the State Government, the 
tentative estimated damage to State 
Government Departments and public 
utilities is about Rs, 10.15 crores. The 
final figures are still under compilation, 
The State Government have also re
ported that damage to private proper
ties has not been assessed but this is 
likely to be several crores of rupees. 
In addition to this, valuable documents 
in some libraries and office records 
have been damaged, which are not 
amenable t0 being assessed in mone
tary terms.

(c) and (d). Immediately after the 
floods, a High Level Expert Committee 
was set up by the Bihar Government 
to enquire into the Patna floods of 
August, 1975 and to suggest measures 
for future protection against similar 
catastrophies. The Committee is head
ed by Member (Floods), Central Water 
Commission and consists of the Chair
man, Ganga Flood Control Commis
sion, two Chief Engineers of the State 
Government Irrigation Department 
and two Members of the Bihar Legis
lative Assembly. The Committee sub
mitted its interim report in Novem
ber 1975 recommending flood pro
tection and drainage works which 
have to be taken up on a priority 
basis. Its final report is awaited.

The main items of works, recom
mended by the Committee to be taken 
up on first priority are:—

(i) Construction of an embankment/ 
masonary wall on the south bank of 
Ganga from Digha to Maner along- 
with revetment at vulnerable places;

(ii) construction of a new embank
ment from Maner to Saidabad along 
the right bank of Sone;

(iii) construction of an escape chan
nel from Patna canal upstream of 
Naubatpur through Kha'juri distribu
tary and Panchahua Nalla;



(iv) raising and strengthening of 
DanapUr distributary; and

(v) improving and remodelling the 
existing urban drainage m Patna

*The Commitee has also recommend
ed that the remodelling of the drainage 
system in the rural areas and laismg 
and strengthening of the left embank- 
mtient o f Punpun along with construc
tion of new embankments m its upper 
reaches to be taken up as works of 
second priority
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Preparations for participation in 
Montreal Olympic

*89. SHRI PRIYA RANJAN DAS 
.'MUNSI: Will the Minister of EDUCA- 
‘ TION, SOCIAL WELFARE AND CUL- 
'TUHE be pleased to state:

(a) whether preparations have been 
tnade by the Indian Olympic Associa
tion for participation of Indian team 
in the Montreal Olympic this year; and

(b) whether his Ministry has per
m itted the Indian Football team to 
^participate in the pre-Olympic Games?

THE DEPUTY MINISTER IN THE 
MINISTRY OF EDUCATION AND 
SOCIAL WELFARE AND IN THE 
DEPARTMENT OF CULTURE (SHRI 
D. p. YAD AV): (a) and (b). A state
ment is laid on the Table of the Sabha.

Statement

Preliminary discussions between the 
Indian Olympic Association and the 
All India Council of Sports about 
India’s participation in the Olympic 
Games 1976 have been held. Accord-.: 
ing to mutual/y agreed criteria for 
participation of Indian teams, only 
the Hockey Team would clearly quali
fy. A programme for its training has 
been initiated.

In addition, a few outstanding 
athlets, who reach reasonable stand
ards after undergoing further train
ing, as per programme already started, 
would also be permitted.

The All India Council of Sports has 
given careful consideration to the 
question of participation of the Indian 
Football Team in the Olympic Games, 
in consultation with the Indian Olym
pic Association, and have not recom- 
meded the same.

The Indian Football Team has been 
participating in the pre-Olympics 
since 1964, and has not even once 
qualified from the Asian Zone. In the 
Asian Games held at Tehran in 1974i 
the Indian Football Team lost badly 
all the three matches it played. The 
All India Council of Sports, has, 
therfore, also not recommended its 
participation in the forthcoming, pre- 
Olmpic Tournament.

The deterioration in the standard of 
football is causing serious concern to 
the Government of India. Government 
will take necessary action in the matter 
in consultation with the All India 
Council of Sports, Indian Olympic 
Association and the All India Football 
Federation.

SHRI PRIYA RANJAN, DAS 
MUNSI: In this long statement; the 
reasons for not allowing the Indian




